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NOTIFICATION
{INCOME TAX)

T

.O. In exercise of the powers conferred by the sub-clavse (v) of clause(23()
of s section 10 of the Income-tax Act, 1961{43 of 1961}, the Central Government hereby
hotit’ies the Sri Sii sagatguiu Sha Kk acharya Mabasanathanam Dakshinmuanaya Sri

Sharda Peetham, Spingeri 7 Tor hie purpese of the said sut n-u!a-w‘ for the nssessment vears

; L -~ - -~ o . =
19802000 10 20012082 subyect o the follnwving conditiong, name fy:- ._ _'
i the assessee will appiy ife income, or aceumy iaf c for application, whoily
and exclusively to the objects for which if is established;
(iy  the assessee will sot invest or deposit i3 il._‘_l {other than voluntary
contributions received and maintained In the form of jowellery, fumiture

etc.) for any :)em"' during the previous vears 161::\ ant to the aa.seasmem
vears mentioned above other wise than in any one or more of the forms or
rodey gpeeificd m sub-section (5) of Section 1l
(i) - this notification will nof apply in relation fo any income being profits and
' o paitg of business, wilesd the buginess i incideifal (o the atialtiness of the
: ohjectives of the astessee and geparate bhooks of accounts are mainiainsg
in respect of such businoss, :
(iv)  The assessee will regularly file its retum of incomc before the Incomc-tax
authority inn accordance with the provisions of the Income-tax Act, 1961,
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To
The Manager;
Government of Iindia Press,
Ring Road, Mayapuri m;m;tria. Area,
(Wear Rajourt Garden), Wew Delhi,
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